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1015 on the 1st September, 19S9 and 
atate the further progress made in the 
production of a full-length film on 
Mahatma Gandhi?

The Minister of Information and 
Broadcasting (Dr. Keslcar): The
available material has been sorted out 
and arranged in chronological order. 
After this has been scrutinised, pro
duction work will be taken up.

Portuguese Case In* the International 
Coart

Shri D. C. Sharma:
Shri Shree Narayan Das: 
Shri S. M. Banerjee:
Shri Hem Barua:

*910.  ̂ Shri Bibhati Mishra:
Shri Hem Raj:
Shri Tanga mani:
Shri Aurobindo Ghosal:

I  Shri Haider:
Will the Prime Minister be pleased 

to refer to the reply given to S-tam-d 
Question No. 291 on the 11th August, 
1959 and state the latest position with 
regard to the Portuguese complaint to 
the International Court regarding 
Nagar-IIaveli and Dadra?

The Parliamentary Secretary to the 
Minister of External Affairs (Sbri
Sadath All Khan): The oral hearings 
which began at The Hague on the 2 1st 
September this year concluded on the 
®th November. The Court’s Judgment 
is now awaited.

Jammu and Kashmir Property in West 
Pakistan

p Shri A. M. Tariq:
| Dr. Ram Subhag Singh:

*911. ̂  Shri Prakash Vir Shastri: 
Shrimati Mafida Ahmed: 
Shri S. A. Mehdi:

Will the Prime Minister be pleased 
to state:

(a) whether in is a fact that the 
Government of Pakistan have decided 
to auction the immovable properties of 
title Jammu and Kashmir State situated 
in West Pakistan; and

(b) if so, what steps have been taken 
by Government in the matter?

The Parliamentary Secretary to the 
Minister of External Affairs (Shri 
Sadath Ali Khan): (a) and (b). The 
subject io ieult with in a letter dated 
November 12, 1959 addressed by
India’s Permanent Representative in 
the U.N. to the President of the 
Security Council, copy of which is laid 
on the Table of the House. 
[See Appendix III, annexure No. 32J.

This letter was circulated to mem
bers of the Security Council and issued 
as a Security Council document.

Bhopal Capital Project

*912. Shri Vidya Charan Shukla:
Will the Minister of Planning be pleas- 
ed to state the result of Government’s 
consideration of the question of outlay 
for the Bhopal Capital Project for 
which a Committee was appointed by 
Government in December, 1958?

The Deputy Minister of Planning 
(Shri S. N. Mishra): The report of the 
Working Group has been received 
recently and is under consideration.
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